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micals Limited, Dehri-on- 
Sone, (Bihar), to t the year 
1974-75.

(ii) Annual Report of the 
Pyrites, Phosphates and 
Chemicals Limited, Dehri- 
on-Sone, (Bihar), for the 
year 1974-75 along with the 
Audited Accounts and the 
comments of the Comptrol­
ler and Auditor General 
thereon.
[Placed *n Library. See No. 
LT-10667/76].

(2) (i) Review by tbe Govern­
ment on the working of the 
Fertilizer Corporation ot 
India Limited, New Delhi, for 
the year 1974-75.

(ii) Annual Report of the Fer­
tilizer Corporation of India 
Limited, New Delhi, for the 
year 1974-75 along with the 
Audited Accounts and the 
comments of the Comptrol­
ler and Auditor General 
thereon.
[Placed m Library. See No. 
LT-10668/76.]

Annual Report of National Produc­
tivity Council, New Delhi for 1974- 

75

THE MINISTER OP STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. MAU- 
R YA): I beg to lay on the Table a 
copy of the Annual Report (Hindi and 
English versions), of the National Pro­
ductivity Council, New Delhi, for the 
year 1974-75 [Placed tn Library. See 
No. LT-10669/78).

T a m i l  Nadu Culttvattng Tenants 
Protection (Amendment) Ordinance.

1976
THE DEPUTY MINISTER IN THE 

MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): On behalf of Shri Anna-
ttbab Shinde. X beg to lay on the 
Tab]* t  copy o f the Tamil Nadu Culti­
vating Tenants Protection (Amend­

ment) Ordinance, 1976 (Tamil Nadu 
Ordinance No. 10 of 1976) promulga­
ted by the Governor of Tamil Nadu 
On the 5th March, 1976, under provi­
sions of article 213 (2) (a) of the 
Constitution read with clause (c)
(iv) of the Proclamation dated the 
31st January, 1976 issued by the Presi­
dent in relation to the State of Tamil 

Nadu. [Placed in Library. See No. 
LT-10670/76],

Annual Report of Maharashtra Acro 
Industries Development Corporations 
Ltd, Bombay for 1974-75 with Audit 

Report

SHRI PRABHUDAS PATEL: I
beg to lay on the Table a copy of the 
Annual Report (Hindi and English 
versions) of the Maharashtra Agro 
Industries Development Corporation 
Limited, Bombay for the year 1074- 
75 along with the Audited Accounts 
and the comments of the Comptroller 
and Auditor General thereon, under 
sub-section (1) of section 619A of the 
Companies Act, 1956 fPlaced Lib-
rary. See No LT-10672/76]
Review and Annual Report o f Re­
habilitation Industries Corporation’ 
Ltd., Calcutta for 1973-74 with 

Audit Report 
THE DEPUTY MINISTER IN THE 

MINISTRY OF SUPPLY AND RE­
HABILITATION (SHRI G VENk a - 
TASWAMY) • I beg to lay on the 
Table a copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of soction 619A 
of the Companies Act, 1956.—

(0  Review by the Government of 
the working of the Rehabili­
tation Industries Corporation 
Limited. Calcutta, for the 
year 1973-74.

(ii) Annual Report of the Rehabi­
litation Industries Corpora­
tion Limited, Calcutta, for 
the year 1973-74 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon. 
{Placed in Library. See No,

I LT-10678/76],


